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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT
NEW DELHI

ORIGINAL APPLICATION NO. - 417 OF 2022
IN THE MATTER OF:

NIRANJAN BAGCHI . .APPLICANT
VERS

STATE OF UTTARAKHAND .ESPONDENTS

& ORS

AFFIDAVIT ON BEHALF_ OF RESPONDENT NO_ 1, CHIEF
SECRETARY, STATE OF UTTARAKHAND.

I, Anand Bardhan, s/o Late Shyam Sundar Barnwal, aged about 58 years, do

hereby on solemn affirmation state as under:

1. The deponent is currently the Chief Secretary, Government of
Uttarakhand and is filing the present affidavit in compliance of the orders

dated 17.03.2025 and 27.05.2025 passed by this Hon’ble Tribunal.

2. At the outset, it is most respectfully submitted that the Deponent has
highest regards for the orders passed by this Hon’ble Court and all Courts of
law in India and is duty bound, has been following and will follow all the

directions and orders, in letter and spirit.

AS REGARDS TO PARA NO 18 OF THE ORDER DATED 27.05.2025
PASSED BY THIS HON'BLE TRIBUNAL

3. In compliance of the order dated 17.03.2025, an affidavit dated
02.05.2025 was filed by the then Commissioner, Municipal Corporation,

Dehradun, on behalf of then Chief Secretary of the State, the contents whereof

Fa -U0 RGNS

be treated as part of the present g ™*e deponent



that it been diligently looking into the subject matter and take appropriate
requisite steps in compliance of the orders passed by this Hon’ble Tribunal
from time to time, including issuing directions and following up with the
concerned departments. It is most humbly submitted that the Deponent is
neither neglecting his duties nor delegating the work of the Deponent to
subordinate officer including for filing reply before this Hon’ble Tribunal. It
was the bonafide belief of the Deponent that the competent officer of the
Government can file the affidavit on behalf of the Deponent, especially
considering that the Deponent may not be physically available to execute the
affidavit, well in time, to submit before this Hon’ble Tribunal. It was only for
timely and expeditious submission of status report to this Hon’ble Tribunal,
that the Commissioner, Municipal Corporation was authorized to file reply on

behalf of the Deponent.

AS REGARDS ENCROACHMENTS ON BANK OF RIVER RISPANA.

4, It is most humbly submitted that the Task Force (in terms of the
Compliance Report dated 20.07.2024) was constituted by the Municipal
Commissioner, Nagar Nigam, Dehradun to identify constructions done on the
banks of river Rispana. The task force identified 89 illegal encroachments
which were found to be within the jurisdiction of the Municipal Corporation,
20 of which were supported by valid proof of construction/residency prior to
the cut-off date of 11.03.2016. The remaining 69 encroachments were removed

in accordance with law, ( please see as report from 29.07.25 UDD)

The list indicating the list of 20 constructions which have been found to have
existed/completed prior to 11.03.2016 structures along with the notices issued
in respect whereof and the documentary proof in support of being in
existence/completed prior to 11.03.2016, is being annexed herewith and
marked as ANNEXURE-A (Colly).

The list indicating list of 69 enc 1its which been

' 2
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constructed after the cutoff date of 11.03.2016 and have been removed is

annexed herewith as ANNEXURE-B (Colly).

5. As per affidavit dated 11.10.2024 filed on behalf of Respondent No. 8/
Mussoorie Dehradun Development Authority, it has inter alia been stated that
The Nagar Nigam, Dehradun/Respondent No. 4 forwarded list of 413
encroachments in villages Kathbangla, Veer Gabbar Singh Basti, Tarla Nangal,
Chidowali, Kandoli, Dhakpatti and Happy Enclave on the banks of the Rispana
River. On the basis of documents so received after issuance of notices, around
347 constructions were found to have existed/completed prior to 11.03.2016
and the remaining 66 have been removed which were prior to the 2016

notification.

The list of 413 constructions on the banks of Rispana River in villages
Kathbangla, Veer Gabbar Singh Basti, Tarla Nangal, Chidowali, Kandoli,
Dhakpatti and Happy Enclave is annexed herewith as ANNEXURE-C.

The documents notices and documents with respect to 347 constructions which
were found to be in existence/completed prior to 11.03.2016 is annexed

herewith as ANNEXURE-D (Colly).

The documents in support of 66 encroachments on the banks of Rispana river
in villages Kathbangla, Veer Gabbar Singh Basti, Tarla Nangal, Chidowali,
Kandoli, Dhakpatti and Happy Enclave which have been removed is attached
herewith as ANNEXURE-E. (Colly)

That Nagar Palika Parishad Mussourie identified total 12 encroachments out of
which 10 have been removed and 02 constructions were found to have
existed/completed prior to the cut of date of 11.03.2016. Copy of the List of 12
encroachments identified, 10 removed constructions and 02 remaining

structures along with the notices and proofs are annexed herewith as

ANNEXURE-F (Colly).



That total 11 encroachments have been identified by the District
Administration in Non ZA land, out of which 05 have been removed and 6
constructions were found to have existed/completed prior to the cut of date of
11.03.2016. Copy of the List of 11 encroachments identifies, 05 removed and
06 remaining structures along with the notices and proofs are annexed

herewith as ANNEXURE-G.

AS REGARDS TO THE DEMARCATION OF THE FLOOD PLAIN
ZONE.

6. In so far as the demarcation of Flood Plain Zone of river Rispana is
concerned, the interim notification dated 07.10.2024 was issued under Section
8 of the Uttarakhand Flood Plain Zoning Act, 2012. The Notification dated
05.05.2025 was issued by the Government of Uttarakhand inter alia for
sanction of works which can be executed in the areas with demarcation of
flood plain zoning being prohibited/restricted areas, from Shikhar Fall to the
Mothrowala Sangam, banks of Rispana river.

7. Thus it is most respectfully submitted in terms of the provisions of the
Uttarakhand Flood Plaining Zone Act 2012, and in exercise of the powers
conferred by Section 12 (1) the Government of Uttarakhand has issued final
notification dated 05.05.2025 as regards the works prohibited/restricted in
areas from Shikhar Fall to the Mothorowala Sangam Banks of River Rispana,
Dehradun.

8. That indeed the demarcation of the Flood Plain Zone, has already been
carried out and the interim draft notification no. 941/11(2)/2024-6(40/2024
dated 07.10.2024 was published and placed before this Hon’ble Tribunal in
compliance report dated 14.10.2024 filed and submitted on behalf of Irrigation
department and progress report dated 13.12.2025 submitted on behalf of by the
District Magistrate, Dehradun. That now final notification no 327/11(2)/2025-
06(40/2024 dated 05.05.2025 has been publish " 7 -F *-- final
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notification dated 05.05.2025 is annexed herewith as ANNEXURE-H.

9. However, now the Deponent has reccived a letter dated 07.08.2025 from
the Director General, NMCG regarding ‘Flood plain identification &
demarcation as per the Technical Guidelines issued by CWC'. The Technical
Guidelines on flood plain zoning have been issued by the Central Water
Commission (CWC), under the Ministry of Jal Shakti, Government of India on
31.07.2025 and these guidelines provide structured guidance document for
undertaking Flood plain demarcation in respective states. The copy of the said
guidelines were enclosed along with the letter dated 07.08.2025 and it was

stated inter alia as under:

“In light of these comprehensive guidelines, the National Mission for
Clean Ganga (NMCG) will align relevant provisions of the 2016 Order,
particularly with respect to the delineation/demarcation of flood plains
for different flood return periods and the regulation of activities in
protected/regulated zones.

It is now expected that the process of flood plain demarcation and its
regulation in protected/regulated zones will be streamlined and
effectively implemented. And, in view of these, it is requested that
concerned officials in the State be directed to-(i) to undertake the FPZ
works in a timely and effective manner, in conformity with the

aforementioned guidelines, & (ii) to submit updated status report on the
FPZ activities and their implementation to NMCG at the earliest.”

In the guidelines, it has inter alia been stipulated regarding the three zones of
flood plains for urban areas being the protected zone, regulatory zone and

warning zone.

In light of the aforesaid, appropriate and timely action will be undertaken to
complete the exercise of demarcation of FPZ in terms of the Technical

Guidelines issued by CWC on 31.07.2025

The copy of letter dated 07.08.2025 bearing no. TE-16015/7/2023-O/o ED
(TECH), NMCG is being annexed herewith as ANNEXURE-



The copy of the Office Memorandum dated 31.07.2025 issued by the Central
Water Commission bearing No. T-101013/1/2022-RC DTE/52-81 is being

annexed herewith as ANNEXURE-J.

AS REGARDS PERSONAL APPEARANCE OF THE DPEONENT ON
TERMS OF THE ORDER DATED 27.05.2025

10. In view of peculiar situation in the state, natural disaster caused due to
unprecedented rainfall/cloudburst leading to natural calamity and destruction,
the deponent has been continuously holding meetings with the concerned
officials, making visits to the affected sites and coordinating the rescue and
reliefs operations with the officers deployed in view of the situation, as such

making it virtually impossible to move out of the state.

11. The Hon’ble Governor, Uttarakhand has summoned the Fifth Vidhan
Sabha of Uttarakhand to meet at 11 am on Tuesday, 19th August 2025 in
Vidhan Sabha Bhavan, Bhararisain, Gairsain, District Chamoli for its Second
Session of the year, 2025, It is imperative that the Deponent attends the Vidhan
Sabha physically. It takes around 8-9 hours to travel by road from Dehradun to
Gairsain which is likely to increase, considering the unprecedented rainfall
which the State is experiencing this monsoon. Thus, the Deponent will need to
travel on 18th August, 2025 during the day to reach Garsain the evening to
attend the Vidhan Sabha on 19th August, 2025.

A the copy of the press note dated 21.07.2025 issued by the Secretary
Legislative Assembly, Uttarakhand is being annexed herewith as ANNEXURE-
K.

However, in compliance of the direction of this tribunal as regards personal
appearance, the deponent would appear through the virtual mode before this

Hon'ble Tribunal.
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AS REGARDS REVIEW OF ENCROACHMENTS BY NATIONAL
MISSION FOR CLEAN_GANGA IN TERMS OF CLAUSE 6(3) OF
RIVER GANGA (REJUVINATION, PROTECTION AND
MANAGEMENT) AUTHORITIES ORDER, 2016 DATED 07.10.2016.

12. It is most humbly submitted that the Notification dated 05.05.2025
(supra) issued by the Government of Uttarakhand infer alia stipulates as to what
constructions are permitted in the prohibited/restricted areas on the bank of
River Rispana, in view of the Flood Plain Zoning Act, 2012. While the
undersigned was in the process of taking steps for determination whether the
constructions in question would be permissible on the bank of river Rispana, the
State was inflicted with the unprecedented rainfall leading to natural calamity
and putting many areas of the state under flood and destruction. The state
machinery has been deployed and working towards ensuring protection of the
citizens in the State and especially in the vulnerable areas. However, the work
on the same is ongoing and will be taken up and completed expediently.
Moreover, the Flood Plain Zoning of Rispana River will also be undertaken in
terms of the latest Technical Guidelines issues by the CWC as stated
hereinabove. It is only after the Flood Plain Zoning is completed and also the
review by NMCG that the deponent will be able to submit reply on whether the
construction in question are permissible or not. The deponent, therefore, prays
for grant of time to comply with the said direction of this Hon’ble Tribunal until
the completion of flood plain zoning in terms of the latest CWC guidelines
dated 31.07.2025 as also the review by NMCG. It is also the most humble
submission of the undersigned that NMCG is the competent authority to
determine whether the constructions in gquestion are permissible or not, The
Deponent undertakes to abide by the decision of NMCG with regard to the

same, in letter and spirit.



13.  The deponent is in receipt of letter dated 29.07.2025 by the NMCG, inter
alia referring to the response dated 03.05.2025 sent by the Irrigation
Department, Uttarakhand in reply to MNCG’s letter dated 20.04.2025, and
stating that the reply does not explicitly show/establish the expanse of flood
plains on either side of the river at different return periods (5-yr, 25-yr, 100-yr)
nor does it specify location of Structures falling within these zones. It was
further stated that a committee comprising officials from NMCG and concerned
State Government departments has been formed to conduct on-ground
assessment and submit a report based on their findings and the said committee
has held its first meeting and has asked the State Government agencies
concerned to supply requisite information within stipulated time. It was
requested that appropriate directions be issued to the concerned agencies for the
expeditious compilation and submission of the required data to the Committee
to finalize its report, which will help NMCG to act as per provisions of Section

6 (3) and ensure timely compliance with the directions of this Hon’ble Tribunal.

It is pertinent to state that a letter dated 30.04.2025 was sent by NMCG to the
Secretary, Uttarakhand and the District Magistrate, Chairperson, District
Ganga Committee, Uttarakhand inter alia to

i. submit detailed report in the matter for examination of NMCG

Flood Plain Zoning carried out in the stretch along the banks of river
Rispana

State  Government Order/notification, if any, defining the
protected/regulated zone in the flood plain zoning and criteria adopted
for the same

... any other material state government assumes relevant for the present
matier.

In reply, a letter dated 03.05.2025 was sent by the Irrigation Department
Uttarakhand to NMCG inter alia stating that the final notification of Flood Plain

Zoning pertaining to River Rispan= i» 7?7 \m of stretch has been approved by

8
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the State Cabinet and notification in this regard is likely to be published shortly.
It was further stated that the criteria for flood plain zone has been adopted from
the provisions contained under para 6.1.4 of National Disaster Management
Authority (NDMA) Gol, guidelines-2008 and that after the issuance of the
notification, prohibited and regulated zone shall be demarcated by the Irrigation

Department.

The copy of letter dated 30.04.2025 sent by NMCG to the Secretary,
Uttarakhand and the District Magistrate, Dehradun and Chairperson, District
Ganga Committee, Uttarakhand is annexed herewith as ANNEXURE-L.

The copy of letter dated 25.07.2025 sent by the Irrigation Department
Uttarakhand to NMCG, in reply to the letter dated 30.04.2025, is being annexed
herewith as ANNEXURE-M.

The copy of letter dated 29.07.2025 sent by NMCG to the Chief Secretary,
Government of Uttarakhand is annexed herewith as ANNEXURE-N.

14, I have further ascertained and have been reported that a letter dated
06.08.2025 has been sent by the Urban Development Department, bearing no
83013/1V(2)-U.D-2025-12(Writt)022, to the Irrigation Department, while
referring to the letter dated 29.07.2025 received from NMCG and to
immediately provide the necessary information to NMCG. Vide the said letter
dated 06.08.2025, the Irrigation Department has been further directed to provide
necessary information to the committee formed by NMCG for on-site
evaluation and taking necessary actions. The copy of the letter dated 06.08.2025
bearing no 83013/1V(2)-U.D-2025. 12 (Writt) 022 is annexed herewith as
ANNEXURE-O.

15. 1 have further ascertained and have been reported that the Irrigation

Department is in the process of comniling the requisite - to



be submitted to NMCG in terms of the letter dated 29.07.2025. It is further
submitted that all infrastructural and logistical support will be provided to
NMCG to conduct the physical survey/ on-ground assessment of the banks of

river Rispana.

16. 1 have further ascertained and have been reported that Urban
Development Department has submitted a detailed report to NMCG, in
compliance to the directions given in the meeting held on 17.07.2025 under the
chairmanship of Director, NMCG. That the copy of the letter bearing no
2038/885/SBM/NGT/2022 dated 29.07.2025 is annexed herewith as
ANNEXURE-P.

17.  In order to continue complying with thc orders passed by this Hon’ble
Court, in letter and spirit, the deponent held and conducted a meeting on
03.07.2025 with all the stakeholders and inter alia to address the issues
pertaining to demarcation of the Flood Plain Zone of Rispana River,
identification and removal of encroachments on the banks of River Rispana and
to stop the flow of untreated sewage into River. The said meeting was attended
by the Forest, Housing, Urban Development, Drinking Water and Sanitation
and Irrigation Department, District Magistrate, Dehradun, MDDA, Senior
Superintendent of Police, Dehradun, Municipal Commissioner, Municipal
Corporation Dehradun and Uttarakhand Pollution Control Board. The
concerned departments and their officials were directed to take the requisite
steps for compliance of the directions issued in the said meeting and to submit
Action taken report. Some of the directions issued in the said meeting are being

stated hereinbelow for ready reference:

(i)  The data regarding the flow of river Rispana will be collected and

made available.

10
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(ii)  Irrigation Department will be responsible for communicating with
NMCG and sharing all necessary information. The department will
also ensure that all concerned departments and the District Magistrate,

Dehradun, are kept updated.

(ii1) Irrigation Department ensure communication with the Director
General, National Mission for Clean Ganga to clarify the definition of
Active Flood Plain Zone as mentioned in Section 6(3) of the River
Ganga (Rejuvenation, Protection and management) authorities Order,

2016.

(iv) District Administration, MDDA and Municipal Commissioner were
directed to take immediate steps for rehabilitation of the identified
slums located on the banks of the Rispana River to the newly
constructed buildings located at Kathbungla. It was informed that for
this process funds would be required for arranging electricity and
drinking water connections in the said newly constructed building.
Municipal Commissioner was directed to immediately send proposal
to the Urban Development Department and Urban Development
Department to immediately take action to approve the said proposal
under the Missing Link Scheme. MDDA was directed to take up river

front development at the said site after it is cleared

The copy of the minutes of the meeting dated 03.07.2025 are annexed herewith
as ANNEXURE-Q.

18. I have further ascertained and have been reported that a letter dated
01.08.2025 was sent by the Urban Development Department to the District
Magistrate, Dehradun and Vice Chairman, MDDA bearing no. 318988/1V(2)-
U.D-2025 dated 01.08.2025 to ensure compliance of he
meeting dated 03.07.2025.

11




The copy of the letter dated 01.08.2025 sent by the Urban Development
Department to the District Magistrate, Dehradun and Vice Chairman, MDDA is
annexed herewith as ANNEXURE-R.

19. I have further ascertained and have been reported that a letter dated
01.08.2025 has been sent by the Urban Development Department, bearing no.
319112/1V(2)-U.D-2025 to the Forest, Housing, Drinking Water and Sanitation,
Irrigation Department, MDDA, Uttarakhand Payjal Nigam, Municipal
Commissioner, Municipal Corporation Dehradun and Uttarakhand Poliution
Control Board, infer alia to ensure compliance of the directions issued in the
meeting dated 03.07.2025. The copy of the letter dated 01.08.2025 bearing no.
319112 is annexed herewith as ANNEXURE-S.

20. It is most humbly submitted that the Deponent is committed and will take

all necessary actions to follow the orders of this Hon’ble Tribunal, in letter and

spirit.

DEPONENT

Verification:

Verified in Dehradun on this day of August, 2025 that the contents of the
above afﬁdaV]t are true 8““"1 “““““ t mend mn smart AF it 10 falea and nnathing

material has been conceale
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Received with thanks a sum of Rs.  4335.68 Cash

Rupees Four Thousand Three Hundred Eighty-Five Only

4

Against House Bili No F ) For Financial Year2019-2628
Raised against Saftware H-TAX-3-010416 _ i:} \y {‘
3

1D No: Demand wierk Cashier Municipal Commissioner

Rowd; JnTAleTd (@i 8 A & ap Wi ey & TR o vgs aff & 3 GEd A TF A T & SRy Sl a3 ¥ IfwR ® S

Wi aa Wil A g Gl 3 W g I R e O s W e 3RneT e o e B i wd g
g I AT FIT IHY ST GEAOT T IVGH &Y
¥l FAwT ST By e B &4 1)
Erdzer - & gald Tiane WA (EgTeiT dgE )
o BT VFT vedy (e U0 G o) ST IYRE SO BT dEwEe

152



2296

153


sumit sinha
Rectangle


2297

154



2298

155



2299

156



2300

157



2301

158



2302

159


sumit sinha
Rectangle


far 7,
TR T
AT T ITH 2gdies
@I,

TF H9H FHTT F TR F ARE (FAuw afi@ 08.05.2024 fora@r aar §) @ Far ¥
foraar o gear B $6 U9 @ H HTE GiF $O dcdl U SO UG I

-Ag AT T Tt & Head fear a7 3,9 9w =mamg qa 73 dgud w3 W@
N AT §,36H #1557 a8

-afE T Al o FETeT 1% WA A AR ¥ AR A & g el o v @ e
T @S & Ate faar T )

-WeWdl & T o S i ey dewe S fFar 1 uwar ¥ 3w e e
IF Afeq g avg vwarwr aur Ffy e

Fd: AW AW Tded & & swiea Afed # | Y, 3Taad AU I T g0 a1y #7
T F FH TNT A7 § AR T & gH IR FnT ve Selieaerd At @ sfasy &
B Ay STHFAE & e ey gt avg e @

L R

160

2303



2304

161



2305

162



2306

163



2307

164



2308

165



2309

166



2310

167



2311

168



2312

169



2313

170



2314

171



2315

172



2316

173



2317

174



2318

175



2319

176


sumit sinha
Rectangle

sumit sinha
Rectangle


2320

177



2321

| 178



2322

179



- . m——

ST TR DN THT AL
:7‘?.2»?5 r..l'lk :lullu'b‘ftq..
1R

2323



2324

181



2325

182



2326 @ HTAT TN T SERIgA ol g/ ol

e m?)f)/ﬁﬂm / THrA0d0-417—2022, 1?"w'rr£'
Tfeq g9 jae——
g'w "T:F*'TE\\ RHHKF

o @r g __________ i

mo vufr e a9 Rl o 9ifta 99 amaea wven—-417 /2022 (AE
T g IAXEUS WSE B UTRG ATEW [4ie—2507.2003 ¥ {3 T Frdet @ ararel

H 3T T BN B HUHT IINT AP 06.05.2024 EIRT & FULT T foh M
grr . SN\ @ gy S, el ) el e—1 =D ReAm

YAl [_—\mﬂl,‘r‘[\ Wci{ﬁmaﬁ?ﬁﬁmw

1Y
2. ufdes.. %i‘q [

39T R PR
4‘3%““@%%\ i ST

TR R T T AN /T ST/ ) /s i Y i
AT ¥ |
TORENT ATW auel € f g fee . S ’\w,(]._fé—qﬁ g e /
ﬁ

Heoll Afh W EeTd 0o Jdq JIfaseHer /ey gel 27 Qe 59 8 ad
UM @Y WMl @ gRETL B A MO age far o)

l"_\\i.
femmiry et i =T 3T
T Ty |

Wﬂw«% .\:3

183



2327

184



2328

185


sumit sinha
Rectangle


2329

186



2330

187



2331

188



2332

189



2333

190


sumit sinha
Rectangle


2334

191


sumit sinha
Rectangle


2335

192



2336

193



2337

194



2338

195



2339

196



2340

197


sumit sinha
Rectangle


2341

198



2342

199


sumit sinha
Rectangle


2343

200



2344

201



2345

202



2346

203


sumit sinha
Rectangle

sumit sinha
Rectangle

sumit sinha
Rectangle


2347

204



2348

205



2349

206



2350

207


sumit sinha
Rectangle


= 2351

(= PTG TR 7T S835H Z y
o D :
DT T Dk /R /tr‘OG?ro‘cPro—dw—-zozz 1. m%/ /
o lrtfm gﬁa aiftvaeT =rsf ﬁﬁ’r # Z‘ﬁﬁ‘ﬂﬁ g ST WEN-417 /2022 P
T T Sengvs o ¥ gl eiew fieig—25.07.2023 § & T PN @ ergmem
¥ nfger oTed BN ET GTY ST REiE 26.65.2024 FEl T b e
FRT UM, r}Qf“?/"/ﬁ‘ & wWE 000 a0l T A 6—1 T R
vaar e aﬁaﬁﬁﬁﬂﬁﬁvﬁﬁﬂwﬂ
1 TR e A T 798
3. TR ST 8O
6. TR RN sl i)
SE 4;&; T TR I/ By R0 /AT S @ sfewEm e
TR
CHEERT T amRT 2 fE amg %W!E'J"qw qd AT SR
wm%ﬁaaﬁmrwaﬁﬁmm/ﬁaaﬂraﬁwﬁmmlsﬂﬁaﬁmﬁ
o @Y YN B AT P Wi U dE WA A .

R | %
ran .‘-":\ L
“1_,-' -\‘{I‘.___‘-
g wee e, AR g
T T A S

208



2352

209



2353

210



2354

211



2355

212



2356

213



2357

214



2358

215



2359

216



2360

217



2361

218



2362

219



2363

220



2364

221



2365

222



2366

223



2367

224



2368

225



2369

226



2370

227



2371

228



2372

229



2373

230



2374

231



2375

232



2376

233



IO LI

o el T3

Annexure B

M RSN AP ST T HE VST EY

fs1fih 26 07,2020 U 1052024 JT oA ad (e o et 0 mRuenur weit it faae

aforanonil

ST T

0 A7 AU ool i [ el s Sl )
dio | T wn BB ay et e
1 3 4 T 3] 16
1 oW ued lagrd (el s s aed] o Onr ag 0a.0b.2010 |Gl o0.00.2024 T W [
QHR ar g
o . y .
7 [ 7 g wahe | arshnd S el | uea (SR | 01102002 | 1Q9T1 06,00.2024 W 1T [T
CAGRH T
3 | e gw fevw | adind ] adl] I we 13.41.2017 | 17747 00.06.2024 T GE {¥am
o B
a (Mo ariver/gerre| ardinrd v Al | uam (eret | 12002022 | [RIE7 00.00.2024 U GRL (AW
et mqr
5 AT Gofl fven| ArelS TR R0F | WedT feed | 2017 @ |9 06.06.2024 T WET (T
HEn Q)
6 | oora m gE | RIS Ay awi ] femer ui | 11012017 |[R® 06.00.2024 W TET R
A e ar ¥
7 |ARR ga o | IR a8 awl | Reew My | oozo1.2010 |[REET 06.06.2024 W BRI ¥
T R
g | TmUE 3 GOg) dnins ay @Ri | fored Ul | 20002022 | IFUE 06,08.2024 W BT 1341
&
Tm i
g | R¥Y @UN 43 | aime T8 awl | fered oY | 00.03.2017 |RTE 06,06.2024 WY eI foam
T Riw 7T ¥
10 | A1 &M% gF | AreiTs g Okel]  2r WY 20.07.2010 | IA¥% 06.06.2024 9 wel (9]
Y TR T i
11 |faE g3 fgerel] @i6) WS om@d | RT T | 24.05.2018 | RIS 06.06.2024 9 gl Twdr
KIEIRS TR
12 SRI T VS e f&wie 27.05.2024 I Ter foat
T T
13 | e g T Y o7 ¥ 2018 IEFTRD 27 05.2024 OY wel faA
g sm@A Bl e i
WERT BT \
L RV il‘{i_‘ (B4 LR R STl o7 r
28R iagden e 1 _
VI fra ‘!:‘;;-,. . 5*1_}3{ B :
- ! ”; }L\ g ( r‘\ r‘l He \i
p o w ‘ﬂ.v’lF) .
e £ z%-m i ’I*ﬂ HE LY
‘\ m’]‘ i ’leﬁ: f’*f ""I T \ r TTT [\'Ii!]‘ ‘\(\"T"'i
”bwf i ;.\ T Tmoﬁo(iln)

oy

[

iy

- LN;‘«RU
lih’ fo]mrt “; -

—u TE A

Adi 4*54'1" Py,

e ?-kﬁﬁcft]\

1{1"1 Bl

234

2

2377



[[qz | =i v @ TR S Trelt A 2018 Rei® 27.05.2024 B g1 e
ugS W i frm T R
. T |
_? 15 | = R q@ |[wea oE vl wl we A1 27052024 B €O W
e R T T wiaErg 97 ™ R
i 2l
16 | #&= g Qo |12 @A gl | S FATE 27.05.2026 @ w1 fau
YR o T R |
17 WA @R | -2 [F TR | W ©R f&mif 27.05.2024 F BT [T
formm _ pei g
18 WAl e | Ead Brar 99| @l @i e 27.05.2024 P! w4
RRE Ie TN peii
: 19 | o 2w T S Aol e famrs 27.05.2024 @ 21 fodl
M EIEG] EIREIEIR T g
: N TNE AN
i
20 | v g3 2R RS e @l feTi® 27.05.2024 W1 < Q&
e EIECIGIE T B
21 | o & g = g g e f&A1® 27052024 B €@ AT
s fRig GREEARE ™™ ¥
; 27 | Y R 43 TR WY Wrefl e oA 27.05.2024 @ weT tea
N v ARG AT TR § |
RE e e A Eleil wle : 21 27.052024 @ @I few
; R0 WTE T AREHAR T R
: 24 | yi= R fs TR T8 @ e oo 27.05.2024 @ B21 &
] gx gaid f7E EUGE Y T R
faee
25 [d5 WM DfTE| TR U TR e feT® 27052024 @1 ®eT 2
ga M AR T # |
5 26 | Gt= Rig vaa AT U I f&o41w 27.052024 w1 wet Gt
: _ LEREEICARNT AREE] |
‘ e

P~
; WO DY ﬁ(r‘{m e ._" LR “ . —-—-———--—_. (Triﬁ TW)

T SR Lk Wt WL
o ey e F ooy T 1_|‘F.h TEIATEY Ty Py MHL‘?@HD\ T‘:} RS IRL LL

235



27 |« WSO WAl ke |1 27.05.2024 WY e aeq
™
RIS e RISURIN HEARE
qrandt wd
gy
28 FaiBe e aaa GRR W SRR [ 27.05.2024 ) T (o
:‘},{ WM t"{\n‘l {NH \”ﬂ Y &I
Wi
29 NI AR WA W | W WIS |G 27.05.2024 40 TOT 1o
RURRI are QR rar gy
30 | 0wy sgued RO R QU AT 2v.05.2024 WL W R
T
31 {30 sgend) T Y Wil @R L ownel e R 27.06.2024 W1 Wl T
YL
32 | R SR g RERINE WY WE | Wil @E | (G 27.05.2004 0 T97 oA
RER TGS R | our Ruw T &
=il
33 Wl W ] ume g W W | W Wi | R 27.05.2024 ) R AT
TS Ana AR | oun R Tt Y
s
39 | I R O oY ol el | omaniry o 11w 27.05.2024 W) wer faa
a7 g ey T U
35 | TRM TR O] ST TR TR S e FAvTIs 27.05.2024 W1 BT fodr
m N T R
36 | qwaS UF | ONOW VR R | e RGN 27.05.202¢ T wer o
Y gEh LRI
37 | AF i | Rei UG ARe W AT 27.05.2024 ©F BT foa
Y3 N & T
38 RTT WEN IR UT W W [&31T8F 27.05.2024 WY TeT 1o
ERRT R (i ) T
39 | o R L R WA | Qe OSH% 27.05.2024 @) BT 1w

(@ ¥

Ui

o

N w By

‘I

RURENET

v

LY Jk.L

A S

%Lm.m

(R e )
vt 5

\{vr] Yo,

1—-‘,‘ -\.uv [ 1]‘,

LARTERN FTRICLENUE B B A1

EREAE R

236

Gars



40 | TG R 4 T T YT T T fORE 27.05.2024 @1 el 2
ieaisitl Lt
a1 | wtem wemw | witw digen | geadr 9 faiE 27.05.2024 &7 w21 a1
U2 UIE TR uRe wEH Ty & |
42 | O g3 A 114 e TER T feams 27.05.2024 W1 BT o
A TR ST ORT (R a2
aret)
43 le T 29 ey aeh@t | aamr ge @) feA1P 27.05.2024 w1 82T [
EERIE R 2 Ricisd
e
44 |TRU@ I WA 114 Nes yaml & femre 27.05.2024 &1 geT e
SIEHAATE el g ™l E
BRI
a5 | g ya fasa 114 e qad [eAiE 27.05.2024 B g€ fea
STCTATE ATHBD] e Tar |
GRS
46 | @hell g BIZ 114 ATTI qa@ o fesie 27.05.2024 B Tel W
e FIATACT AT EINo Tar &4
&N
ARE KT 114 3Meg ugEHT S fe® 27.05.2024 @1 &7 f2am
qd TR AE  |SIIare Al e ™ |
pEall
18 | gom N 114 oeg qqdT 12A1® 27.05.2024 9 gl R
STHAAGTAT T R, argwH T B}
LRG|
a9 | guid FHN 114 Aqes | TG W 93H fete 27052024 B ge1 fam
- |ererraran avefay Byl T R
BRGH
50 | o 03 97 114 2ACS qa@] f&ate 27.05.2024 1 T A
WHTY AT ATCHD|  [IR aATRT T &
DRGE
51 ST YR aFard PIRS uEd 2 1@ 27.05.2024 W1 el (i
Gl SrerTaTen Al 9 ([eR TUT B |
ﬁ7 LEGH )
[ 4
o
7\%1 - i} e
Fifuarer {7 s Qﬁ
w0 AW F"ﬁ’fd’r L

(e

- A ro2fa0 ( o)

- 4 .
Y 4 e 1 ¥ ‘&’;xn«..;.“t fg":ﬁ"‘ g’\‘é"‘}? 0% SRR "}3"{\?” K T A T :%m“m



] sz RS SR -‘5‘3‘1 T3S 27.05.2028 @ &4 fa9

W Qi< TR

-'\ s \:t_n,\w s T nTIAT v e, o T

53 U RN i MEET BN Bty REIS 27.052028 @ Z RS

aE wod TIENTER T RS

A \'.1.... ., .- - -

54 ] W IR W T AT YRIEH HEX 1T 27.05.2024 & &<l R

AT TR SITESTTTY = T B

T TN
Vsl ‘.\ 10

R R)

AR

TREWE HT

e

oo 2705202 = _eT &
R e

56

TN
STEISTR

e 27.05.202¢4 @l &1 fRT1
Tt

57

AT EUESTGS

{oafs 27.05.2024 Wi & (U

TR

e N
RN LIRS

TP oY U pei ey
5g | AW gE [T e TET URT

f2Ai® v7.05.2024 & RSl oWt
wqr Ry

59

EFAR R I

TR

ENUNEC
YIEATTITR

3 g

RBEF 27052024 T &1 &
TR

60

o aTe 93 s
TR

Al Azl
urRETR

A N

fo1i 27.05.2024 &Y &1 fem
AR

61 | U0 @R I T el el feerE 27.05.2024 B 7T fam
=) v FITERHTR TR
62 ST dfium & vrg 2021 |{EATE 28052024 D) BN AW
RERLER wal g
- 1
‘ﬁ Y! L Tin ;’;’ Ay e :,' \ @/ Qh"t 77 e
Lt L 2 A - oS TR L T e uen
B 1R \h"m‘“m : - QEn B o Th:ﬁé;:,{o[ =) ) '3._ i
w0 : R A VTR W T
! L'- if‘l 2 ‘;\:.\\qﬂ‘"f\\ ' o 4t Erin VAT T ! -
s ERE Wy e ¥R Torotey, SELRE
s AR

238

é»

2381



2382

T ] e e e ;
fid |t MG e IRNEE Ahf g e 024 [astidi 20052024 61 BCT 1an]
% | gy B
(A | 4R i ey UL N i 2024 {anfa 20.08.2024 Y B e
Aind oo \ ’ a8
| \ |
|
] S N 1
0% i) iy IR 2023 | {0 20.05.2024 9 W 1440
. hiidint T )
hd 1
o6 ‘ EITRTEIE T VIR ¢lvey 023 {1A9IRE 20.08.2024 W1 BT faar
\ el s a6
| \
R I A TEI T BT apr ang uaml poex AR 26.06.2024 T UTT (AT
1 o
!
o !
RIS ‘ TR OF Q10 U] 2028 | IAFIED 28052024 @ G KON
ni;m; '

oy § 1

G‘.} Qiqf'i?[}'}nq eI
fain

RIETIR 8T 7Y e

2025 |1Q7Ie 28.05.2024 Y BET (GO

! T &

ﬂ?ﬁi’ﬁﬁﬁ’ o7 T

g e
BTt \r-;’I A9 h g

;I.\ !' EE ?n mw;

mﬂﬁ9

mmmﬂﬂm

mo ik 1AM

ity stpny
s it (2

ﬂ\% Wﬁg’ il )

7 iy, mb

{TH’H ‘u "ﬂ—ﬁﬂ }
s ()
ey fonng, BETYgl

rrzatao | *"‘U‘

et (53011, oAy

239



2383

Annexure C

240



2384

241



2385

242



2386

243



2387

244



2388

245



2389

246



2390

247



2391

248



2392

249



2393

250



2394

251



2395

252



2396

253



2397

254



2398

255



2399

256



2400

257



2401

258



2402

259



2403

260



2404

261



2405

262



2406

263



2407

264



2408

265



2409

266



2410

267



2411

268



2412

269



2413

270



2414

271



2415

272



2416

273



2417

274



2418

275



2419

276



2420

277



2421

278



2422

279



2423

280



2424

281



2425

282



2426

283



2427

284



2428

285



2429

286



2430 - Annexure D

287


sumit sinha
Rectangle

sumit sinha
Rectangle


2431

288


sumit sinha
Rectangle


2432

289


sumit sinha
Rectangle


2433

290


sumit sinha
Rectangle


2434

291


sumit sinha
Rectangle


2435

mmmmgw,w'

Afew wea- ' THORI0EI0T0 / YROW0ET0—417—2022 / 2024—25 ferrian:
[T H,

st fra wer,

WIS TN, HNT—2, Trdged),

TEGA |

Wﬂmfmﬂﬁﬁmﬁéﬁﬁhﬁmﬁmﬁamﬁﬁw«w/zozzww
T SeRmEe I # oA W fAw 25,07 /2023 # R T Frde & arpuem § e oD
P BT o ST R 06,/0,/2024 FRT T F T # 5 a0 gRI AM FEE D
TR o 672 At 6-1 7 Rew v 126 TR 4 e ded f vER 8-

R 4T

e 43S

JER — I & gD
gfgor- e

Ll

wrafen TR fam, SENes W 93 Ho—1789 AT 08/05 /2024 & W Ha gH! B
ITER SE A W HYD GRT GIHT GRI /B HaT /el /ueare anfe @ @ 9y T g,
Sad ¥ WA CHE - 568/ XVIN(I2016-03(65)2015 faAiE 02,/06/2016 B ATAR R
Tgvqs ey mfewe @ gaya 4 9 & 2, 9 4 | RRAE 11 /03 /2016 & IWI=T ATD
gra Jfam f&m o TR A g 3 13 @ arew SR fam A &

TORET Y e & R o faTie 30/05 /2024 @ qd uen arfamE©l /e Hid @
= el 9l IF Heae /30 F B wE @y A gEd @R o o @ e B
aHIE B AT 0 TGS 0w afe srew s@w sy Fate e 11,703,201 § o @ @
a1 Fwar 36 'y A FPOd i wRdl $ P QP WWiE @ aFey MR wratad § Sgierd
e Fiafraw &)
HAerre o ST,
Y @7vgA Qe miyew,

R SE |

1. fAATEr) e, e W wex et g 4 |
2. TR A, TR fm, m-iaﬁmamﬂhmﬂﬁ?mﬁhmwﬁwﬁ

grodlodlogy #) wpaa M FR Mo TRY sl T e @ g e R
WEM-417 /2022 F9m amdh aamn Guawns o N qiRa gy R

] oYIID 25 21 T TH
¥ o Hdmét By AR Mallla avd an e wdy ' 25/07 /202

areflaror sy,
TR <gwgn e mrirew,
. REIH |

292



sumit sinha
Rectangle


2436

293


sumit sinha
Rectangle


2437

294


sumit sinha
Rectangle


2438

295


sumit sinha
Rectangle


2439

296


sumit sinha
Rectangle


2440

297


sumit sinha
Rectangle


2441

298


sumit sinha
Rectangle

sumit sinha
Rectangle

sumit sinha
Rectangle

sumit sinha
Rectangle


2442

299


sumit sinha
Rectangle

sumit sinha
Rectangle

sumit sinha
Rectangle


2443

300


sumit sinha
Rectangle


2444

301


sumit sinha
Rectangle


2445

302


sumit sinha
Rectangle


2446

303


sumit sinha
Rectangle


2447

304


sumit sinha
Rectangle


2448

305


sumit sinha
Rectangle


2449

306


sumit sinha
Rectangle


2450

307


sumit sinha
Rectangle


2451

308


sumit sinha
Rectangle


2452

309


sumit sinha
Rectangle

sumit sinha
Rectangle

sumit sinha
Rectangle


2453

310


sumit sinha
Rectangle

sumit sinha
Rectangle


2454

311


sumit sinha
Rectangle


2455

312


sumit sinha
Rectangle


2456

313



2457

314


sumit sinha
Rectangle


2458

315


sumit sinha
Rectangle


9L¢€

2459


sumit sinha
Rectangle


2460

317


sumit sinha
Rectangle

sumit sinha
Rectangle


1128 2461

318



2462

319



2463

320


sumit sinha
Rectangle


2464
P TGN eI e Uidever, SERgA |

Mfew g=- / T0SI08I00 / THoS0E10~417-2022 / 2024—25 feTia:-

Iar
N T FAR G 5N O TR,
WIS 4T, MM—2, gIbuce],

TERTGA |

Mo T BRA afEww, T R § diftr ae oReR WEn-a17 /2022 PR AOTO
T JENTEvE G A gt WV fRAid 25 /07 /2020 ¥ A T A& & uem § fdd TR
B ER1 o AT 26 06 /05 /2024 Y ¥ATE FRAN A & {6 aUS g UMW Fieuce @
Taw o 672f S0l 6—1 A Rewwn e a8 wffiey o Rraa Az o var -

Tya- faael AT
qfean- ad)
N — T
Tieror- )

N

wEfe TR A, 2eugH ¥ ud 601789 RATE 08/05/2024 D W HAH A D
FIER II0 HA W TS R TFHT T4/ FHedl G / FeE) / Uxars e @ @ 9l Tl 2,
IR YA wERw W@ - 568/ XVIII1)/2016-03(65)/2015 fRATE 02/06/2016 F AR ALY
TEaes fawm wiewe @ o § 9 b 8, SW o R RAie 1103 /2018 & IW TS
g famaw famar Fr TR R g Mt 93 @ oA Soeenaa fdar mar g )

TSR ATH Ae @ fF aim RS 30/05,/2024 & gd ammenr dfaswor /e |
=4 gl o I & HfaET /3y T dY gl fam TR | Sl g Ot e B -veg @
FET @ @it T agd A JR ) afe sraen I3 oy Amivr fAie 11 /03 /2018 @ d @ @
@ F9m 59 g9 A Jfodn du wedl @ we g waE § oR WReRw arafaa ¥ Sufen
g gt w1

SiedIEq] T

Y oEag Ay wiRraRo,
QT |
nfaferfa—

v, faafasmh s, TewEa e ureR el o it

2. TR g, Awy e deem @ gu oav X WMo B oo fem, e A g
gAodtodtove A1 A AnE g o uehn oRa afERy, o R B N @ g
[A@N=-217 /2022 (A3 AU dedpit Soaeavas ywd 1 g ander 13 == = 7~7 /2023 & H
§ arre wildarfl we fofd aeliva med dn e anr |

\‘]"illkl'l \-'Il‘l"':aT-
) 2o fRwmE i,
AEwTg |

321


sumit sinha
Rectangle

sumit sinha
Rectangle


2465

322


sumit sinha
Rectangle


2466

323


sumit sinha
Rectangle


2467

324


sumit sinha
Rectangle

sumit sinha
Rectangle


2468

T4


sumit sinha
Rectangle


2469

326


sumit sinha
Rectangle


2470

IR A SEvgd e e, ey

afew e . 'TpE0E0T0 / TIOH0EI0—417—-2022 / 2024—25 famia—
Ja H,

8N ATHAN TR A TR,

FB AT, q—2, SHIASE,

CESIEGE!

Mo WS eRa aftfe, E Reh § AR g@ smed wen-a17 /2022 fREeE ammet
¥R IERRETE O N o amew faeid 25 /07 /2023 ¥ A Y fAdel @ auieH # nfdd T
B ERT o arEn RS 06 /05 /2024 BN MaTE T TAT & {6 aod gRT AM FEGEA &
TET 0 6721 AN 6~1 T8 R v 128 Tl A R el = whR 2

Ra— T@R A
TRaa— fatt & 5
I — S
BIEOF- T

BmNn

Fratery TR 7, A A TR W0—1780 RAF 08/05,/2024 WA Welw [ B
IR Sqd 9y W YD g YT AT/ Feal AEE /e /uEre anfe o ol oy T g,
Bad o EEY W@ — 568 / XVI(I1)/2016-03(65)2015 3 02/06 /2016 @ oA A
A faws wiRere & s 4 B9 TR 2, o ot W RAle 11/03 /2016 B SR e
ER7 Hfomdv fFar s AR A g Ofta 0 @ IgER St B man #

TagE T 9w e & fF oMy fRAw 30/06/2024 @ yH GAT HNHHY/ BeAl Wi W
a0 'l o Ao I SfEAT /98y T F e faw I 39 @ e @ @ e @
THAT H AR A I g S of sue I ey Bmier faie 11,/03 /2016 ¥ 9d @ @
o FUa 39 WY H Aedid 9 9l @ 9 U6 §9iE 9 FeeY Winewe waieg 3 Sufierd

AT YA ol |

SO 0
T SEveA Rem wie,
AEN |
wiafefa—

1. fearfaar® aeem, dgvrgn @ wew et g Afi)

2. TR amgae, TR Ppm, dewga B T oammg W Wi B wora e, TR fm g
ToRoRowe I wgE DM Fm Wo vy R afamw, T Rl @ g 9@ e
417 /2022 (@A annd! oo Sermaes woa A qiRa oy BAE 25/07/2023 & B
¥ oy Frdard 3y AR PuiRa a9 W are a | N

gy TEUGA Bean R ICERGE
‘ EUgA |

327


sumit sinha
Rectangle


2471

328


sumit sinha
Rectangle


2472

329


sumit sinha
Rectangle


	Affidavit, CS Part 1
	INDEX
	Affidavit CS
	Master Anexures_Redacted.pdf
	Annexure A
	Annexure B
	Annexure C
	Annexure D



